THE HIGH COURT OF MEGHALAYA
SHILLONG

RESULT FOR THE POST OF CASUAL STAFF

No.HCM.I1/81/Rect./2019/132 Dated, Shillong the 25" July, 2019

On the basis of the Walk-in-Interview held for the post of Casual Staff in the High Court
of Meghalaya, the following 5 (five) candidates have been selected:
1. Wasan Pyrbot
Libanstar Nongneng
ladamary Marbaniang
Dafy Marbaniang
Andrastar Nongdhar
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The following 10 (ten) candidates have been kept in Reserved List:
Jeremaiah James Rajee
Dinestar Jaba

Midaris Marngar
Josparlin Rani

Michael D. Kharkongor
Marbuddien Kharsahnoh
Anandis Blah

Bakordor Nongrum
Pynskhemlang Marwein
0. Latisha Lyngdoh Peinlang
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The selected candidates may report to the office of Registrar General of the High Court
of Meghalaya on or before 5™ August, 2019 at 10:00 am. Their joining will be subject to medical
and police verification reports.

The selected candidates are requested to bring along their original and self attested
certificates.

In case the selected candidates fail to report by the given date, the appointment may be
offered to the candidates in the reserved list.

By Order,

-
REGISTRAR GENERAL

Memo.No.HCM.II/81/Rect./2019/132-A Dated, Shillong the 25" July, 2019
Copy to:
1. The Registrar-cum-PPS to Hon'ble the Chief Justice, High Court of Meghalaya, Shillong,
for information of his lordship.
2. The Private Secretary to Hon'ble Mr. Justice H.S. Thangkhiew, Judge, High Court of
Meghalaya, Shillong, for information of his lordship.
3. The Registrar, High Court of Meghalaya, Shillong, for information.
4. The i/c Establishment Section, High Court of Meghalaya, Shillong, to issue appointment
yder to the selected candidates.
\0" The System Analyst, High Court of Meghalaya, Shillong, for uploading the same on the
Official Website.
6. The Accountant-cum-Cashier, High Court of Meghalaya, Shillong, for information and
necessary action.
All concerned selected candidates.
Notice Board.

9. Office file.
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